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Complaints Pending with the District 
Judge, Deihl. 

5197. SHRI LATAFAT ALl KHAN 
Will the Minister of HOME AFFAIRS be 
pleased to state the number of applications 
under Sections 476/479 A. C. P. C, and the 
COi11ploi;;t:; agoins! illegalities in the court 
and the disappearance of documents pending 
with the District Judge, Delhi 7 

THE MINISTER OF STATE IN MINI-
STRY OF HOME AFFAIRS (SHRI VIDYA 
CHARAN SHUKLA) : Number of 

applications u/s 476/479 A 
c.P.c. [lending witht he Dis-
trict & Sessions Judge, Delhi- One 
Complaints against illegal-
ities in the court and disap-
pearance of documents- Seventy-five. 

Money Received by Dr. George Tho .... of 
Kerala From U.S.A. ( 

5198. SHRI BABURAO PATEL ~: Will 
the Minister of HOME AFFAIRS be pleaacd 
to state: 

(a) whether it is a fact that Dr. GCOlIe 
Thomas of Kerala has received a biS dona-
tion of 50,000 dollars and six thou .. nd 
dollars per month for his newspaper "Ker-
ala Dhwani" from U. S. A.; 

(b) if m. the names of tbe donorlJ and 
the purpose stated by them for the donatlOo 
and the monthly contributions; 




